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ACT No. VI oF 1919.

[PassEp BY 1HE INDIAN LEGISLATIVE COUNCIL.]

(Recewed the asscnt of the Governor General on the 19th Marck,
1919. )

An Act further to amend the Indlan Oaths
Act, 1873.

‘ ﬁ THEREAS it is expedient further to. amend the

Indian Oaths Act, 1873 Ttis hereby enacted X of 1873,

a8 follows :— - : - o

- 1. This Act may be ca,lled the Indlan QOathy
(Amendment) Act, 1919.
9. In section 3 of the Indian Oaths Act, 1873 X'of 1873
after the word * prescribed,” the words “by or under
any Instruction under the Royal Sign Manual of .
His MaJesty or " shall be inserted.



